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Title: Requests the Central Government to intervene to make appointments in N.C.L. on merit basis.
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MR. CHAIRMAN: Now, the House stands adjourned to meet again at 2.05 P.M.

13.06 hrs

The Lok Sabha then adjourned for Lunch till five minutes past Fourteen of the Clock.
14.12 hrs

The Lok Sabha re-assembled after Lunch at twelve minutes past fourteen of the Clock.
(Shri K. Yerrannaidu in the Chair)

SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, I have been giving notices for the last three days to
raise a very important issue regarding Orissa during the "zero hour' but I have not been given an opportunity so
far. ... (Interruptions) There is a famine like situation in Orissa and people are dying there. ... (Interruptions) The
Government is not aware of it... (Interruptions)

MR. CHAIRMAN: Nothing will go on record.



(Interruptions) *

MR. CHAIRMAN: You please give a fresh notice. It will be taken up tomorrow.
... (Interruptions)

MR. CHAIRMAN: The House shall now take up the Calling Attention.

SHRI R. MUTHIAH (PERIYAKULAM): Sir, notices left over today should be taken up tomorrow. ...
(Interruptions)

MR. CHAIRMAN: You give fresh notices and they will be taken up tomorrow.
... (Interruptions)

SHRI TATHAGATA SATPATHY (DHENKANAL): Sir, we are not being allowed to speak. Only senior
Members are constantly being called by the Chair. ... (Interruptions)

Chair that these matters will be taken up tomorrow. ... (Interruptions)

14.14 hours

(At this stage, Shri Tathagata Satpathy came and stood on the floor near the Table.)
MR. CHAIRMAN: Please go to your seat first.

... (Interruptions)

*Not Recorded.

MR. CHAIRMAN: Shri Satpathy, you give a fresh notice today. We will take it up tomorrow.
... (Interruptions)

MR. CHAIRMAN: You speak from your seat. Go to your seat first.
14.15 hrs

(At this stage, Shri Tathagata Satpathy went back to his seat.)

MR. CHAIRMAN: Shri Muthiah, I already told you.

... (Interruptions)

MR. CHAIRMAN: This is not the way to conduct the proceedings.
... (Interruptions)

MR. CHAIRMAN: Shri T.R. Baalu, you are a senior Member.

... (Interruptions)

MR. CHAIRMAN: That is why, I am informing the hon. Members to give fresh notices again for raising the
matter during " Zero Hour' tomorrow. The House would take up all the notices tomorrow.



... (Interruptions)

SHRI TATHAGATA SATPATHY : We are always ignored. I would request you that this is a matter of national
importance. ... (Interruptions)

MR. CHAIRMAN: Nothing will go on record except Shri Bhaskara Rao.

(Interruptions)*

MR. CHAIRMAN: You give a fresh notice. We will take 1t up tomorrow. Please sit down.
(Interruptions)

SHRI BASU DEB ACHARIA : I am on a point of order.

MR. CHAIRMAN: Shri Acharia, why are you unnecessarily raising a point of order? Please sit down. Your
name is already here.

*Not Recorded.

SHRI BASU DEB ACHARIA: My point of order is, when such a discussion on non-payment of salaries and
wages to the workers and employees of public sector undertakings is being taken up, the Minister of Labour
should also be present in the House.

MR. CHAIRMAN: No. He will come later.

SHRI BASU DEB ACHARIA : The Minister of Communications is here. But the Minister of Labour should
also be present in the House.

MR. CHAIRMAN: The concerned Minister is present in the House.
... (Interruptions)
SHRI BASU DEB ACHARIA : What about the Minister of Labour?

MR. CHAIRMAN: He will come later.



